IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF MAY 2025

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE
ROOM REGISTRATIO RESPONDENT NAME E MOBILE
N NUMBER
PROCESS
b [SH. SANJEEV KUMAR AGGARWAL,|CENTRAL [301, [Suit for Recovery [CS COMM-{22.04.2025 BIJENDER KUMARMANEES (9810523223 [manish.gu [14.05.2025
IDISTRICT JUDGE (COMMERCIAL [Extension lu25/2025 SHARMA VS. NIVAH imber12@g
ICOURT)-01 IBlock, Tis| [BUPA HEALTHIGUMBER mail.com
[Hazari [[NSURANCE CO. LTD.
ICourts,
[Delhhi
01, \rbitration Petition|CS COMM-07.04.2025 IGANPATI [HIMANSH|9873023113 ewan.him [28.04.2025
[Extension 1388/2025 [ENTERPRISES VS|U DEWAN lanshu1993
[Block, Tis [PANKAJ MADAN (@yahoo.co
[Hazari m
ICourts,
IDelhhi
2 |SH. RAJESH KUMAR GOEL,CENTRAL il
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02

I3 [SH. ILLA RAWAT, DISTRICTICENTRAL [NIL
WUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

4 [MS ANIL KUMAR  SISODIA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

I5 [SH. MANOJ KUMAR DISTRICTICENTRAL [NIL
WUDGE (COMMERCIAL COURT)-05

6 |SH. NIKHIL CHOPRA, DJ COMM-CENTRAL |NIL
06 TIS HAZRI COURT CENTRAL
IDELHI

[7 [SH. MUKESH KUMAR GUPTA,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07

8 [|SH. GORAKH NATH PANDEY,CENTRAL [|NIL
IDISTRICT JUDGE, COMMERCIAL

ICOURT
9 [SH. DEEPAK GARG, DISTRICTICENTRAL [309 ICS (COMM.) ICS [22-01-2025 INISHANT BANSAL Vs [sahib 7503496158 |ADV 108.05.2025
WUDGE, COMMERCIAL COURT-09 [THIRD (COMM)/10 [SUKHMANI rajput(P), IANURAGR
[FLOOR la/2025 [ENTERPRISES IAJPUTO7@|
[EXTENTI IGmail.Com
ION

IBLOCK




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ICS (COMM.) ICS l20-03-2025 IM/S ALLIANCE TUBESNeeraj 958953958,87 l05.05.2025
(COMM)/31 ICOMPANY ANDfSaini(P), 43968006
[FLOOR 8/2025 ICONSULTANT Vs M/S
[EXTENTI [EVERALERT SYSTEMS
ION
[BLOCK
o [SH. AJAY PANDEY, DISTRICTICENTRAL [307 ICivil ICS(COMM.) [05.03.2025 [UNION BANK OFALOK 9911000126  ]ALOK.ADV|08.05.2025
WUDGE, COMMERCIAL COURT 265/2025 [[INDIA Vs VINAY[KUMAR [2001@GM
[KUMAR PANDEY IAIL.COM
11 [SH. S.S RATHI, DISTRICT JUDGE,[CENTRAL [COURT [CS (COMM) MP (I) (COMM27-02-2025 [HDFC Bank Vs SAROJAnish 9811452022  [Anish_bholjo2.05.2025
ICOMMERCIAL COURT JROOM ICHAUHAN [Bhola 17@yahoo
10 L.com
ICOURT [CS (COMM) OMP (I) (COMM27-02-2025 IHDFC BANK Vs{Anish 9811452022  [Anish_bholjo2.05.2025
[ROOM VAGESH KUMAR|Bhola 17@yahoo
10 [SHARMA Lcom
ICOURT [CS (COMM) OMP (I) (COMMo7-02-2025 [HDFC BANK Vs{Anish 9811452022  [Anish_bholjo2.05.2025
[ROOM [UMESH DEVI [Bhola la17@yahoo
310 Lcom

ICOURT [OMP (I) (COMM) [CS (COMM)/55/f14-01-2025 M/s J K TYRE ANDNakul Jain[9810150166 [nakulljainaf03.05.2025

[JROOM [NDUSTRIES LTD. Vg dvocate@g
310 ISHALAKHA MEENA ail.com
ICOURT [CS (COMM) [CS (COMM)/40116-04-2025 ISTAR HUMANAmit 9718689708  jamitchawlajo5.05.2025
JROOM [SCIENCES PVT. LTD Vs{Chawla d@gmail.q
1310 IADINATH fom
[ENTERPRISES
ICOURT [EX (COMM) [Execution  [18-01-2025 INishikant Jain vs MSSShubham (9958713178  [advsprajap [05.05.2025
IJROOM (Comm.)/42 [Prakhar EngineeringPrajapati ti@gmail.
1310 2025 [PVT LTD fcom
ICOURT [CS (COMM) ICS 21-04-2025 IM/s NAZAAKAT(Ira Gupta (9818976099 fragupta27 j09.05.2025
JROOM (COMM)/41 [DESIGN HERITAGE] (@gmail.co
1310 8/2025 [PRIVATE LIMITED| m

s M/s Vardhman|
[Fashion Exclusive]
IDress Material

ICOURT [CS (COMM) ICS 16-04-2025 IANB Auto India Pvt LtdAkhil 18076628321  |Adv.akhilk [14.05.2025
IROOM (COMM)/40 s Kafila Forge Ltd Kumar imar@outl
310 I5/2025 look.com



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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ICS (COMM) ICS 24-02-2025 M/S EMARSONS[Dalip 9873476464  (dalipanand [15.05.2025
JROOM (COMM)/21 ICOURIERS Through itsAnand 1991@gmail|
1310 9/2025 [Prop Karan Prakash vs| lcom
M/S AUTOKARTZ|
[INTERNET PVT LTD
ICOURT [CS (COMM) ICS 08-04-2025 Allwin Decor PrivateRajiv 8887653137  (chamberofj[15.05.2025
JROOM (COMM)/39 imited through its AR[Tiwari y@outloo
310 1/2025 [Ankit  Chaurasia  vs| k.com
|Anshu Chawla
ICOURT [CS (COMM) CS 21-04-2025 UATIN CHADHA vsManish (9910580818 |manishku [i5.05.2025
JROOM (COMM)/42 ISUNIL YADAV [Kumar imaradvvé
10 2/2025 (@gmail.co
ICOURT [CS (COMM) ICS 28-09-2024 IMERCURY FOOTWEARRajan 9811733204  fadvrajanig [17.05.2025
[ROOM (COMM)/10 [PVT LTD vs ZETWERKMishra o5@gmail.
10 [77/2024 MANUFACTURING SGj m
[PVT LTD
ICOURT [CS (COMM) ICS 04-10-2024 IM/s  SHIVA  MILKAwanish (9873334481 wanish@nl17.05.2025
[ROOM (COMM)/11 [FOODS vs ASHA RAM]fSrivastava( lakslaw.com|
310 l00/2024 IAND SONS PVT.LTD [P),
ICOURT [CS (COMM) ICS 21-12-2023 Amir Chand Jain PropHIMANSH|7827141819 erma.him [17.05.2025
IROOM (COMM)/16 IOf Roop Chand AminU lanshu294
310 28/2023 Chand Jain vs M/sVerma(P), (@gmail.co
[Rajdeep Paper House| Im
IAnd Anr
ICOURT [CS (COMM) ICS 05-03-2025 [M/s KUNDAN LAL AND[Sumit 9811045845  fadvsumitguf20.05.2025
JROOM (COMM)/26 ISONS vs SANJIB[Gupta ta@gmail
310 13/2025 [BHUNIA lcom
ICOURT [CS (COMM) ICS 13-09-2024 'AISHNO WIRE PVT|Neeraj 9811267045  [info@jusla [22.05.2025
JROOM (COMM)/10 ILTD vs GUPTA POWER[Gupta offices.co
1310 18/2024 INFRASTRUCTURE fm
[LTD
ICOURT [CS (COMM) Misc 20-05-2025 [KIRAN INFRAAnkur 9971420555  pfficial@m [24.05.2025
IJROOM IDJ/404/202 [ENGINEERS LTD.Garg/Paru laplegal.co
1310 I5 INORTHERN [Sharma m
[RAILWAYS
ICOURT [CS (COMM) ICS 21-04-2025 UATIN CHADHA vsManish (9910580818 [manishku [31.05.2025
JROOM (COMM)/42 ISUNIL YADAV [Kumar imaradvvé
310 /2025 (@gmail.co
m




COURT CASE TYPE CASE NO. OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

ROOM T0 RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
NUMBER ID SERVICE OF]
PROCESS
h2 [SH. RAVINDER BEDI, DISTRI (OMP I COMM 1394/2025 [01.05.2025 'ATA CAPITAL LTDANISH 0811452022  |ANISHBH [03.05.2025
WUDGE, COMMERCIAL COURT /S SUNIL YADAV BHOLA LA17@YA]
[HOO.COM
ko1 [CS COMM u72/2025 [02.05.2025 [ADITYA PROMOTORSMUNISH 9811427955  MUNISHL |05.05.2025
ILTD V.S CITI MEGAVOHARA IAW.VOHR
[MART P LTD A@GMAIL,
ICOM
ko1 [OMP I COMM 375/2025  [30.04.2025 [TATA CAPITAL LTDANISH 9811452022  |[ANISHBH [03.05.2025
/S TANIA DEY [BHOLA IOLA17@YA|
[HOO.COM
ko1 [EX COMM 209/2025  [22.04.2025 BERRY TEX PVT LTDDEEPAK (9953249666 [TANDTLA |05.05.2025
/S ABC CLOTHING  [SHARMA @TAND
[TLAW.CO.]|
N
ho1 [EX COMM 208/2025 [22.04.2025 BERRY TEX PVT LTD[DEEPAK [9953249666 [TANDTLA [05.05.2025
/S DBRW TRADERS [SHARMA @TAND
[TLAW.CO.]|
N
ko1 [CS COMM 1362/2025 |01.04.2025 ISCP DISTRIBUTORS[RAJESH 0810195013  [KUMAR 7.05.2025
/S AAKANSHAKKUMAR [RAJESHA
[TTIWARI [DV@YAHO|
.COM
ko1 [CS COMM I575/2025  [20.05.2025 [BANK OF BARODA V/§E}EETANJ 18447833470 |ADVOVCA [22.05.2025
[HIMANSHU BANSAL |ALI TE.134@G
[SHARMA [MAIL.COM]
ko1 (OMP I COMM u64/2025 [30.05.2025 [TATA CAPITAL LTDANISH 9811452022  |ANISHBH [03.05.2025
/S JRGBHOLA IOLA17@YA|
ICONSTRUCTIONS [HOO.COM
13 |SH. M.K NAGPAL, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT
14 [SH. ASHUTOSH KUMAR, DISTRICTWEST INIL
WUDGE (COMMERCIAL COURT)




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

5 [MS. HEMANI MALHOTRA,| l209 ICS COMM 1319/2025UN[22.04.2025 lok kumarj9911000126  |ALOK.ADV|01.05.2025
IDISTRICT JUDGE (COMMERCIAL [ON BANK] [2001@GM
ICOURT)-02 IOF  INDIA| IAIL.COM

[Vs
[MAHINDER|
ISINGH
ISAINT
ICS COMM 1319/2025UN[22.04.2025 IAlok 9911000126  |ALOK.ADV|01.05.2025
ION BANK] kumar [2001@GM
IOF  INDIA| IAIL.COM
[Vs
[MAHINDER|
ISINGH
ISAINT

16 |[SH. DIG VIJAY SINGH, DISTRICTWEST ICOMMERCIAL ICS (COMM)15-10-2024 ISBI v/s MRJADATIA 9999132159 |AKRCUTA [21-02-2025

WUDGE (COMMERCIAL COURT)-03 891/2024 [SARAVPREET SINGH [KUMAR [DVOCATE
(@GAMIL.C]
OM

ICS (COMM)18-03-2025 ISBI V/S BALA JIM JASHOK 9811896060 |[KUMARAS [09-04-2025
l212/2025 [KUMAR [HOKADVO
ICATE@GA
MIL.COM

ICS (COMM)[18-03-2025 SBI V/S TAPPANIASHOK (9811896060 [KUMARAS [09-04-2025
212/2025 ISURESH BABU [KUMAR [HOKADVO
CATE@GA
MIL.COM

17 |SH. SANJAY JINDAL, DISTRICTWEST INIL
WUDGE (COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICT JUDGEWEST INTL.
(COMMERCIAL COURT)

19 |SH. NARESH KUMAR MALHOTRA,WEST INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

20 |[SH. ANURAG SAIN, DISTRICTINEW DELHI NIL
WUDGE (COMMERCIAL COURT)-01

21 [SH. VIDYA PRAKASH, DISTRICTINEW DELHI jo5 ICS (COMM.) 1599 2024  [27.07.2024 [Herms Nature PrivateSH. 19999960284  |05.05.2025
WUDGE (COMMERCIAL COURT) ILimited Vs New ModernTARUN

[Bazar Departmental AGARWA
[Stores Private Limited [L
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ROOM
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CASE NO.
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ICS (COMM.) 259 / 2025 [04.04.2025 IANI Media Pvt Ltd VsSH. 9899675905  06.05.2025]
[[N24 News [SIDHANT
[KUMAR
ICS (COMM.) 210 / 2025 [19.03.2025 IM/s Annu Sales VsSH. 9910358225  [21.05.2025
[Pureca LaboratoriesBHASKAR
[Private Limited ALI
ICS (COMM.) 184 / 2025 [10.03.2025 IMINAKSHI SINGH VsiSH. [NOT GIVEN  [26.05.2025
ISUDHEESH [RAJAT
ICHANDRAN VOSEPH
22 [SH. VINEETA GOYAL, DISTRICTINEW DELHI 24 ISUIT FORICS 28/03/24 INITIN WADHWA VSSANJEEV |9971272779 k5780
WUDGE (COMMERCIAL COURT)-03 [RECOVERY (COMM.)/2 ISAMPATTI TRADINGBENIWAL
96/2024 IAND DEVELOPERS]
[LTD
ISUIT FOR|CS 06/05/25 EDIC [BISHAN [NOT U5794
[TRADEMARKS (COMM.)/32 ICOSMECEUTICALS SHARMA |AVAILABLE
/2025 [PRIVATE LIMITED VS
ISTRIDE ONE CAPITAL
[PVT LTD ORS
ISUIT FOR[CS 26/11/24 ICHARU GOEL VS|VIBHOR (9811352998 45801
[RECOVERY (COMM.)/57| INEWLINK OVERSEASGARG
28/2024 [FINANCE LIMITED
SUIT FOR[CS 26/11/24 [RUCHI  GOEL _ VS[VIBHOR [9811352998 5801
[RECOVERY (COMM.)/57| INEWLINK OVERSEASGARG
29/2024 [FINANCE LIMITED
23 [MS. SAVITA RAO, DISTRICTSOUTH 16, NewCommercial [Execution  [25.02.2025 [UNION BANK OFjitendra [9810197621 [itendragar [01.05.2025
WUDGE(COMMERCIAL COURT) ICourt (Comm.)/34 INDIA Vs M/S FOODGarg adv@gmall
[Block-I 2025 [FOREST SWEETS AND) .com
[RESTAURANTS
24 [MS. ANURADHA SHUKLASOUTH 16, New/Commercial [Execution [25.02.2025 [UNION  BANK O}_"j_itendra 9810197621  Jjitendragar |01.05.2025
IBHARDWAJ, DISTRICT] ICourt (Comm.)/34 [NDIA Vs M/S FOODGarg adv@gmall
WUDGE(COMMERCIAL COURT) [Block-1 2025 [FOREST SWEETS AND) .com
[RESTAURANTS
3 NewCommercial [Execution  [13.01.2025 IDR (BRIG) S S ANANDgshashi 9810433650 dvocatesh [03.05.2025
ICourt (Comm.)/11/| s Clear Medi Healthshanker lashi@gmaill
[Block-1 2025 [Pvt. Ltd lcom




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
wiCommercial OMP 29.04.2025 9999983704 fadvpawank [14.05.2025
(COMM.)/2 [HARVINDER KUMAI alra3161@g
Block-1 /2025 ISOLE ARBITRATOR Imail.com
3 NewCommercial ICS 21.04.2025 [ndian Bank Vs KushalAnil kuman9810288424 I han|i5.05.2025
ICourt (COMM)/20 ICharan Swain [Singh dcompany
[Block-1 I5/2025 (@gmail.co
m
16, NewCommercial ICS 03.04.2025 [Sher Singh Saini VsAjay 9818002798  [Not 16.05.2025
ICourt (COMM)/16 ISandeep Singhal lkumar provided
[Block-1 8/2025 padhya
16, NewCommercial Misc 08.05.2025 [Frank advertisers VsHarshit (0818140429 [kksharmaa [16.05.2025
ICourt IDJ/106/202 lOutlook publishers IAgarwal(P)| dvocate@g
IBlock-1 5 imail.com
16, NewCommercial OMP 26.03.2025 IDr Er Rajainderr JainaRajesh 9810179438  |deekshal 6.05.2025
ICourt (COMM.)/13 Vs muller martini indialAggarwal ffirm2017@
[Block-I /2025 pvt Itd lgmail.com
16, NewCommercial ICS 28.03.2025 [Devvrat Impex Pvt LtdNatwar Rai9818906064 natwarrai@fi7.05.2025
ICourt (COMM)/15 s Ashirwad Sanitation| lgmail.com
|Block-1 7/2025 [Pvt Ltd
16, NewCommercial ICS 05.04.2025 [Emu  Lines PrivatelUday 888230392  fadvudayku [17.05.2025
ICourt (COMM)/17 [Limited Vs ROHITKumar mar@gmail
[Block-I 2/2025 [MICHAEL TUSCANO| Lcom
[PROPRIETOR
ISKYLARK GLOBAL
[FREIGHT
16, NewCommercial CS 03.10.2024 [Loreal Sa VsiShravan  [9650682982  [unitedmarkf17.05.2025
ICourt (COMM)/46 [SURESHBHAI [Bansal(P), @unitedan
[Block-I 7/2024 VASHMATBHAI dunited.om
[TEJANT
16, New/Commercial ICS [16.11.2024 [PRJ FAMILY PRIVATEVarun 9717988891  [unuconsult |17.05.2025
ICourt (COMM)/52 TRUST Vs RASEELSharma lants@gmai
[Block-1 2/2024 IGUJRAL ANSAL .com
3 NewCommercial ICS 07.02.2025 Three ~ Aces  GloballUday 1888230392 dvudayku [17.05.2025
ICourt (COMM)/73 ILogistics Pvt Ltd Vs SP[Kumar mar@gmaill
[Block-1 /2025 IACCURE LABS| lcom
[PRIVATE LIMITED




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

6, wiCommercial ICS 04.03.2025 ISURESH KHURANA VsfShray 9899893689 fadv.shrayk [20.05.2025
ourt (COMM)/10 IM/S SAYA HOMES[Kaushal ushal @gm|
Block-1 9/2025 [PRIVATE LIMITED il.com
3 NewCommercial ICS 07.04.2025 IM/s  Epicure Vimbri"f’ratap 9871437605  [Pratapsaha [20.05.2025
ICourt (COMM)/17 [Private Limited Vs M/sRanjan ni@yahoo.d|
[Block-1 l4/2025 [Yum Plum Private Ltd [Sahani in
16, NewCommercial CS 08.04.2025 Balesh Khari Vs PawanlAditya 9971919212 faditysinghl.]20.05.2025
ICourt (COMM)/17 [Dhanpatrai Malhotra  [Singh dv@gmail
[Block-1 I5/2025 om
16, NewCommercial ICS 21.04.2025 ISTATE BANK OF INDIARani 9643680913  [rbhardwajaj20.05.2025
ICourt (COMM)/20 s MAHESH[Bhardwaj lssociate@g
IBlock-1 l4/2025 [LAVUSHETTY imail.com
16, NewCommercial ICS 03.08.2024 IArjun Sangwan Through[Bharat 9811667443  [Not [20.05.2025
ICourt (COMM)/36 IGpa Holder Ms DeepikalSareen provided
[Block-I 7/2024 [Sangwan Vs M/s Jain|
Online  Test Centre|
[Through Its Director
[Rajender Singh
16, NewCommercial IOMP (E)29.04.2025 ISHIVRAJ KRISHNA[Swarilipi  [8510094876 swarilipi [20.05.2025
ICourt (COMM.)/1/ IGUPTA AND NAMIT]Deb Roy (@rediffmai
|Block-1 2025 IGUPTA Vs RAHUY .com
ISAVARA
[REPRESENTED BY|
[RAJTV SAVARA
16, NewCommercial [ExXCOMM -15-05-2025 M/S VRINDAVAN[Shobhit 7985177435  |pajpaiaksh [21.05.2025
ICourt [Award by ICATERING COMPANY [Trehan(P), t@gmail.c
[Block-I |Arb s INDIAN RAILWAY] fom
IComm/15/2 ICATERING AND|
025 [TOURISM
ICORPORATION
16, NewCommercial [Execution  [13-05-2025 IMS AR CONTRACTORSAnshul 9810717949  |piyushmitt [21.05.2025
ICourt (Comm)/71/ JAND SUPPLIERS Vs [Garg(P), ladvocate
[Block-I 2025 [SKYLINE (@gmail.co
[ENGINEERING
ICONTRACT INDIA PVT]|
[LITD
16, New/Commercial [Execution  [04.01.2023 [PUNJAB NATIONALjvikram 9811244209  vikramgola [22.05.2025
ICourt (Comm.)/20 IBANK Vs NARAYAN[gola [010@gma
[Block-1 2023 [KASHYAP il.com
3 NewCommercial OMP (I)}20.05.2025 IMs Jalsa Ventures PvAnkit 9818058809 [legalconsul [22.05.2025
ICourt (COMM.)/3 ILtd Through its DirectorfKumar(P), tus@gmail.
[Block-1 l438/2025 Mr Pankaj Kumar Vs Ms| lcom
[Aircon Systems Indi
[Pvt Ltd Through its
IAuthorised
[Representative




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N
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6, wiCommercial ICS [16.11.2024 [PRJ FAMILY PRIVAT] 9717988891  junuconsult [27.05.2025
ourt (COMM)/52 [TRUST Vs RASEELSharma lants@gmai
Block-1 1/2024 IGUJRAL ANSAL .com
3 NewCommercial ICS 16.11.2024 [PRJ FAMILY PRIVATEVarun 9717988891  junuconsult [27.05.2025
ICourt (COMM)/52 [TRUST Vs RASEELSharma lants@gmai
[Block-1 l2/2024 IGUJRAL ANSAL .com
16, NewCommercial ICS 22.08.2024 JASHIANA  HOUSINGGaurav 9871304455 aurav@wof29.05.2025
ICourt (COMM)/40 ILIMITED Vs ASHOKMiglani rlwideintell
[Block-1 13/2024 [KUMAR (UNKNOWN]| lec.com
[PERSONS)
16, NewCommercial ICS [17.04.2025 IM/S SMALL FARMERSAnmol 9871717254  fanmolpanw]30.05.2025
ICourt (COMM)/19 IAGRIBUSINESS [pawar roffice
IBlock-1 l4/2025 ICONSORTIUM Vs M/S (@gmail.co
[TIRUPATI AGRO|
[INDUSTRIES
16, NewCommercial ICS 28.05.2025 lAggresar Leasing andSwapnil (9871988051 [contact@cal30.05.2025
ICourt (COMM)/26 finance pvt Ltd Vs JuhiiGupta(P), pitallaw.in
[Block-I 8/2025 lestates pvt Ltd
16, NewCommercial ICS 22.08.2023 M/S SUBHASH|Chaudhary(9810075174  [chaudharyl [31.05.2025
ICourt (COMM)/48 [INTERNATIONAL aw offices lawoffices@
[Block-I I5/2023 [PRIVATE LIMITED| lgmail.com
[THROUGH ITS AR MR|
[NAVIN KUMAR GUPTA|
Vs NBCC INDIA LTD,
[THROUGH ITS)
IGENERAL MANAGER|
[REAL ESTATE]|
IDIVISTON
25 [SH. SANDEEP YADAV SOUTH INIL
26 |[SH. SANJEEV KUMAR SINGH,SOUTH 29, NewlCommercial OMP 29-04-2025 [Satish Kumar and othersASHUTOS [7827550594  fashutosh.b [01.05.2025
ICOMMERCIAL COURT. ICourt (COMM)/23 Vs Trust Lenders Pvt|H hardwaj13a|
[Block-11 2025 ILtd [BHARDW b@gmail.co
AJ
29, New/Commercial OMP (Djo4-04-2025 JAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [01.05.2025
ICourt (COMM)/28 [LAXMAN SINGH [Singh(P), (8920586266 |@gmail.co
[Block-11 138/2025 m
29, New(Commercial OMP (I)o4-04-2025 IAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [01.05.2025
ICourt (COMM)/28 ISADANANDA YADAV  [Singh(P), 8920586266 [@gmail.co
|Block-1T l4o/2025
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ID SERVICE OF
PROCESS

wiCommercial OMP (I)o4-04-2025 IAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw |01.05.2025
(COMM)/28 [FARHAN ALAM [Singh(P), [8920586266 |@gmail.co
Block-1T 139/2025 m
29, NewCommercial OMP (Dj17-03-2025 IAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw |01.05.2025
ICourt (COMM)/22 IAKASH VERMA [Singh(P), [8920586266 |@gmail.co
|Block-11 l47/2025 m
20, NewCommercial OMP (Df25-03-2025 JAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw |01.05.2025
ICourt (COMM)/25 IMOHD SALMAN [Singh(P), [8920586266 |@gmail.co
|Block-11 17/2025 m
20, NewCommercial OMP (I)f21-03-2025 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [01.05.2025
ICourt (COMM)/23 IMANOJ KUMAR [Singh(P), [8920586266 |@gmail.co
|Block-11 87/2025 Im
20, NewCommercial OMP (I)f21-03-2025 IJAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [01.05.2025
ICourt (COMM)/23 INADIM [Singh(P), [8920586266 |@gmail.co
|Block-11 91/2025
29, NewCommercial ICS (COMM)19-04-2023 [SUPARSHVA SWABS I [S. KJ0810132015, [legal@unit [01.05.2025
ICourt 222/2023 S TULIP HYGIENE &BANSAL (9205339530 [edworld.co.
[Block-1T 10S. fin
29, NewCommercial IOMP (I)jo3-03-2025 [DHARA MOTOR] K9999855157  fdvjitender13.05.2025
ICourt (COMM)/19 IFINANCE LTD Vs [YADAV(P), adav2017
[Block-11 63/2025 [RAJESH SHARMA (@gmail.co
[m
29, NewlCommercial OMP (Dj25-03-2025 [YES BANK LTD Vs |[ANANJAY 70303 78800 [ASAPLEGA[13.05.2025
ICourt (COMM)/25 IMURARI PATHAK ISINGH(P), [LANDADV
[Block-11 23/2025 CATES@
IGMAIL.CO
M
29, New/Commercial OMP (Djo7-04-2025 JAXIS BANK LTD Vs [ASHISH (9999183119, [ashish@agd13.05.2025
ICourt (COMM)/28 TKASH KUMARKUMAR [9811517810 [partners.co
[Block-11 75/2025 [YADAV IGUPTA(P),| lin
29, NewCommercial OMP (I)}28-03-2025 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [13.05.2025
ICourt (COMM)/26 [LUCKY YADAV [Singh(P), [8920586266 |@gmail.co
|Block-1T 79/2025




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

29, wiCommercial OMP (Dj25-03-2025 ES BANK LTD Vs JANANJAY [70303 78800 [ASAPLEGA}i3.05.2025
ourt (COMM)/25 IANIL CHOUDHARY ISINGH(P),| [LANDADV
Block-1T 21/2025 IOCATES@
IGMAIL.CO
M
29, NewCommercial OMP (Dj25-03-2025 [YES BANK LTD Vs |[ANANJAY 70303 78800 [ASAPLEGA}3.05.2025
ICourt (COMM)/25 TKRAM DALAL ISINGH(P), [LANDADV
|Block-11 l24/2025 IOCATES@
IGMAIL.CO
M
29, New/Commercial CS 23-01-2025 IMAX HEALTHCARERAUNAQ 9999947699 loffice@ira.li3.05.2025
ICourt (COMM)/47 INSTITUTE LIMITED [KAMATH W
|Block-11 2025 Vs KK ROY|
[HEALTHCARE
[PRIVATE LIMITED
29, New/Commercial ICS 28-03-2025 M/S GREATECH|NAVDEEP [9560523320 ail.attrian|13.05.2025
ICourt (COMM)/15 [TELECOM ISINGH(P), attri@gm
|Block-11 I5/2025 TECHNOLOGIES PVT] lail.com
ILTD Vs M/S SHRING|
ICRAFT INC
29, New/Commercial ICS 26-04-2025 ISMALL FARMERSAnshul 9205089671  jangpartner [13.05.2025
ICourt (COMM)/22 IAGRI-BUSINESS IGupta(P), lawyers@g
[Block-1T 1/2025 ICONSORTIUM Vs M/S| ail.com
[HATHRAS FOODS PVT]|
[LTD AND ORS
29, New/Commercial IOMP (D[25-03-2025 [KOTAK MAHINDRAMAYANK [9873347330 |mayank_m[21.05.2025
ICourt (COMM)/25 BANK LTD Vs Rakesh [MAHAJA lRhajanos@
|Block-11 l25/2025 IN(P), ahoo.com
29, NewCommercial IOMP (If21-04-2025 M/S YES BANKIANANJAY [70303 78800 |ASAPLEGAJ21.05.2025
ICourt (COMM)/30 ILIMITED Vs SURESHSINGH(P), [LANDADV
[Block-11 l21/2025 I[SURESH IOCATES@
IGMAIL.CO
M
29, NewlCommercial CS 01-04-2025 [RAHMAT ALI Vs [NISHIT (9717153888, |nishityogi7 [21.05.2025
ICourt (COMM)/16 IKRISHAN SINGH AND|YOGI 0818947063  |@gmail.co
|Block-11 l0/2025 RS m
29, New/Commercial ICS 19-05-2025 [LOTUS HERBALS PVT|Swati 9625115076  [Aditya.nayyj21.05.2025
ICourt (COMM)/25 [LTD THROUGH ITSMittal(P), lar@ortisla
[Block-1T 6/2025 IAUTHORISED .com
[REPRESENTATIVE MR|
IANSHUMAN RAI Vs
[BIGFOOT RETAIL
ISOLUTIONS PVT LTD
29, NewCommercial OMP (Df22-04-2025 IAXIS BANK LTD Vs favinash [9811182985, fvinash.adv27.05.2025
ICourt (COMM)/30 ISUBHASH umar(P), [011-41513189 [@gmail.co
|Block-1T I59/2025




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

29, wiCommercial OMP (Df22-04-2025 IAXIS BANK LTD Vs favinash (9811182985, winash.advj27.05.2025
ourt (COMM)/30 [RACHIT GUPTA umar(P), [011-41513189 [@gmail.co
Block-1T I54/2025 m
29, NewCommercial OMP (Df22-04-2025 IAXIS BANK LTD Vs favinash [9811182985, fvinash.adv27.05.2025
ICourt (COMM)/30 ISHAZIYA BANO lkumar(P), [011-41513189 |@gmail.co
|Block-11 I58/2025 m
29, New/Commercial OMP (Df22-04-2025 IJAXIS BANK LTD Vs favinash (9811182985, [avinash.advz7.05.2025
ICourt (COMM)/30 IMOHD ILIYAS lkumar(P), [011-41513189 |@gmail.co
|Block-11 I51/2025 Im
29, New/Commercial OMP (I)}22-04-2025 ICNH INDUSTRIALRAJESH (9958726491 [jangraadvo [27.05.2025
ICourt (COMM)/30 ICAPITAL INDIA PVIJANGRA( cate@gamill
|Block-11 60/2025 [LTD Vs DUNGRARAMJP), lcom
[SONA RAM
29, New/Commercial OMP (I)}22-04-2025 ICNH INDUSTRIALRAJESH (9958726491  [jangraadvo [27.05.2025
ICourt (COMM)/30 ICAPITAL INDIA PVIPANGRA( cate@gamill
|Block-11 61/2025 ILTD Vs RAJPALPP), lcom
[RANDHAWA
29, NewCommercial IOMP (D[23-04-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [27.05.2025
ICourt (COMM)/30 IAND HOUSEINGJANGRA( lcate@gamil|
[Block-1T 98/2025 [FINANCE LIMIITED VspP), lcom
ASHVINI VIJAY PATIL
29, NewCommercial IOMP (I)}23-04-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [27.05.2025
ICourt (COMM)/30 IAND HOUSEINGJANGRA( cate@gamill
[Block-I1 99/2025 IFINANCE LIMIITED VsP), lcom
BHAVGIRI RAMGIRI
IGOSAT
29, NewlCommercial OMP (I)}23-04-2025 [PIRAMAL CAPITALJRAJESH 9958726491  fjangraadvo [27.05.2025
ICourt (COMM)/31 IAND HOUSEINGJANGRA( cate@gamill
[Block-11 l0oo/2025 [FINANCE LIMIITED VsP), Lcom
CHETAN BALI
29, New/Commercial OMP (D[23-04-2025 IANMOL  FINANCIALY Ki9999855157 dvjitender[27.05.2025
ICourt (COMM)/30 SERVICES LTD Vs [YADAV(P), lyadav2017
[Block-11 95/2025 [DHARMENDER SINGH (@gmail.co
m
29, NewCommercial OMP (I)}23-04-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [27.05.2025
ICourt (COMM)/31 IAND HOUSEINGJANGRA( lcate@gamill
[Block-II 01/2025 [FINANCE LIMIITED VsP), Lcom
CHAITHRA S D
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29, wiCommercial OMP (I)}23-04-2025 [PIRAMAL CAPITAY 9958726491  fjangraadvo [27.05.2025
ourt (COMM)/31 IAND HOUSEINGJANGRA( lcate@gamill
Block-11 02/2025 I[FINANCE LIMIITED VsP), lcom

MAHESH YADAV
29, NewCommercial OMP (Dj25-04-2025 ICNH INDUSTRIALRAJESH 9958726491  fjangraadvo [27.05.2025
ICourt (COMM)/31 ICAPITAL INDIA PVIJANGRA( lcate@gamill
|Block-11 I54/2025 [LTD Vs PAPANATH [P), lcom

[BHAGA NATH
29, New/Commercial OMP (Df25-04-2025 IJAXIS BANK LTD Vs favinash (9811182985, [avinash.advz7.05.2025
ICourt (COMM)/31 INEHA lkumar(P), [011-41513189 |@gmail.co
|Block-11 I52/2025 Im
20, NewCommercial OMP (D)f21-04-2025 Cnh Industrial CapitalRAJESH (9958726491 [jangraadvo [27.05.2025
ICourt (COMM)/30 [ndia Pvt Ltd Vs PJANGRA( cate@gamill
|Block-11 22/2025 IDILAWAR SINGH P), lcom
29, New/Commercial OMP (I)}o1-04-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [27.05.2025
ICourt (COMM)/27 IAND HOUSEINGJANGRA( cate@gamill
[Block-1T 2/2025 [FINANCE LIMIITED VsP), lcom

RAJINA THOMAS RAJ
29, NewCommercial IOMP (Djo1-04-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [27.05.2025
ICourt (COMM)/27 IAND HOUSEINGJANGRA( lcate@gamil|
[Block-11 I31/2025 IFINANCE LIMIITED VsP), lcom

FARHEEN BEGUM
29, NewCommercial IOMP (Ijo1-04-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [27.05.2025
ICourt (COMM)/27 IAND HOUSEINGJANGRA( cate@gamill
[Block-I1 33/2025 IFINANCE LIMIITED VsP), lcom

SHYAM VIJAY
29, NewlCommercial OMP (D[28-04-2025 IJAXIS BANK LTD Vs favinash (9811182985, [avinash.advj27.05.2025
ICourt (COMM)/32 SALMAN lkumar(P), [011-41513189 |@gmail.co
[Block-11 14/2025 m
29, New/Commercial OMP (D[29-04-2025 IJAXIS BANK LTD Vs favinash [9811182985, [avinash.adv27.05.2025
ICourt (COMM)/32 [LALIT kumar(P), [011-41513189 |@gmail.co
[Block-1T [22/2025 Im
29, NewCommercial ICS 06-05-2025 IM/S VED TRADERS Vs [Ashok 9899337868  jashokadv8 [27.05.2025
ICourt (COMM)/24 ALNUT HEALTHEumar lR@gmail.co
[Block-II 2/2025 ICARE PVT LTD ANDgingh(P),

IORS




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
wiCommercial ICS 02-04-2025 M/S SWASTI 9999998560 janant@anal27.05.2025
(COMM)/16 [INFRASTRUCTURES | tamlegal.c|
Block-11 6/2025 s YFC PROJECTS PVT| m
[LTD
29, NewCommercial ICS 25-04-2025 M/S BALAJEESATYA 7763088371, [satyaprakasj29.05.2025
ICourt (COMM)/21 IDEVELOPERS Vs M/SPRAKASH (8810376557 |hsharan@g
|Block-11 8/2025 ICONTEC SERVICESSHARAN imail.com
IAND ORS
29, New(Commercial CS 05-08-2024  [UNION  BANK OFADITYA [9810197621 [fjitendragar [29.05.2025
ICourt (COMM)/36 INDIA Vs RACHNAPARASHA adv@gmall
|Block-11 9/2024 [BANSAL R(P), lcom
20, NewCommercial ICS 28-04-2025 IM/s HARIKRIT FILMS [Naresh 9810008482  [advocate.n [29.05.2025
ICourt (COMM)/22 Vs M/s AGRON[Panwar(P), areshpanw
|Block-11 l4/2025 [INTERNATIONAL ar@gmail.c
[FILM PRODUCTION| fom
[LTD AND ANR
27 [SH. LOKESH KUMAR SHARMA,SOUTH o, New/Commercial ICS (COMM)[29-04-2025 ISMALL FARMERSE)alip 9810197092  [dsadvi3@g|08-05-2025
IDISTRICT JUDGE(COMMERCIAL ICourt 227/2025 IAGRI BUSINESSSingh(P), imail.com
ICOURT) [Block-1T ICONSORTIUM Vs OM|
[FOOD PRODUCTS AND)
RS
ko, NewCommercial ICS (COMM)[29-04-2025 ISMALL FARMER§E)alip 9810197092 sadvi3@g[08-05-2025
ICourt [228/2025 IAGRI BUSINESSSingh(P), imail.com
[Block-1T ICONSORTIUM Vs
IABHINAV GOPAL
IAGARWAL
ko, NewCommercial ICS (COMM)f14-05-2025 [PRAMOD KUMARBHANU 9212843448  [chauhanda [26-05-2025
ICourt 251/2025 ISHARMA Vs M/S ETAMOHAN(P ya3@gmail)
[Block-1T [ENGINEERING PVT), fcom
[LTD
ko, NewCommercial ICS (COMM)06-03-2025 [HERBALIFE [Shravan  [9650682928 [Not Given [26-05-2025
ICourt l115/2025 INTERNATIONAL INC [Bansal(P),
[Block-11 s Sagar Rathore
ko, NewCommercial ICS (COMM)14-05-2025 EBKUL SOFTWAI ushkar (8840503361  [Not Given [27-05-2025
ICourt 250/2025 PVT LTD Vs  M/SKumar(P),
[Block-11 [PAPZOD  SOFTWARE]
[PVT LTD ORS
28 |[SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

IMS. NEELAM SINGH, DISSTRIC ICommercial Suit|CS/COMM/ [23.08.2022 IN/A IN/A l02.05.2025
WUDGE [EAST 823/2022 [ENTERPRISES VS.X

IGAURAYV SINGH
ICS/COMM/ [27.03.2025 [M/S JIT GLOBALAADESH [N/A IN/A 16.05.2025
254/2025 [FREIGHT VS. M/SSARSWA

[SNNR PVT. LTD. T
ICS/COMM/1[24.02.2025 [ROCK ASIA VS.DIVYAM [N/A IN/A 16.05.2025
68/2025 ISHIKHA AGGAR

[BHARDWAJ WAL
ICS/COMM/ [19.03.2025 [M/S ‘WOODLANDKAUSHI [N/A IN/A I24.05.2025
223/2025 WORKS VS. YESKESH

[BANK LTD. [KUMAR
ICS/COMM/ [21.10.2024 [SEAIR GLOBAL VS.MANOJ [N/A IN/A I24.05.2025
3805/2024 [DYNAMICAURA  [KUMAR
ICS/COMM/118.02.025 ISBI VS.,VARUN [N/A IN/A I24.05.2025
u8/2025 [HARANPREET ICHANDI

[KAUR IOK
ICS/COMM/1f27.02.2025 [SBIVS.ZEBA [VARUN [N/A IN/A I24.05.2025
72/2025 ICHANDI

IOK

ICS 04.02.2016 |M/S GROUPE SEB| ITES [N/A IN/A 130.05.2025
IDJ/9542/20 INDIA VS. BARUNH SINGH]|
16 [KAMRAT AKSHI

30 [SH. AJAY KUMAR JAIN SOUTH- INIL
[EAST




IMS. ANU GROVER BALIGA

[SOUTH-EAST

COURT
ROOM

CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE ()3
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
XECUTION [Ex.COMM -01-05-2025 19654643317 ICB.TIWAR
[PETITION lAward by E [LAW@GM]
|Arb. Vs M/S TRACKERR IAIL.COM
IComm./21/2 TECHNOLOGY PVIBHUSHA
025 ILTD N
TIWARI
[COMMERCIAL [CS l02-05-2025 |ADIDAS AG VsSH. 19718209970 AASTHA@ |-
ISUIT (COMM)/37 IOwner/Proprietor [PROMOD| [THELEGIS
I5/2025 [KUMAR [T.COM
ISINGH
[EXECUTION [EXECUTIO [05-05-2025 [CANARA BANK VSESHU 9711275697 [ESHUADV |-
[PETITION N IMR. Chunnu Singh [CHAUDH| IOCATE@G
(COMM.)/17 IARY [MAIL.COM|
9/2025
ICOMMERCIAL [CS l05-05-2025 |[VISHWAS SINGHALSSH. 9811041494 [RADHEYS |-
SUIT (COMM)/38 [PROP OF M/SRADHEY [HYAMADV]
3/2025 IANALCO INDIA CO.SHYAM (@GMAIL.C]
Vs M/S NEO| OM
[TECHNOFIELD
ICOMPANY
I(COMMERCIAL [CS 05-05-2025 [M/S SALORASH. AJAY|9868112556 AJAYMAL -
SUIT (COMM)/38 INTERNATIONAL |MALVIY VIYALAW
/2025 ILIMITED Vs M/S MYA @YAHOO.
[ELECTRONICS, ICOM
JALANDHAR
ICOMMERCIAL [CS 06-05-2025 [M/S E3 PANELMS. 19660729214 [E3LEGAL |-
ISUIT (COMM)/39 INDUSTRIES Vs M/SINANCY (@GMAIL.C]
l3/2025 IGOYAL MARKETINGJAIN loM
[THROUGH ITS|
[PROPRIETOR
[RIKHABDAS GOYAL
[COMMERCIAL_[CS 07-05-2025 |[DEVIKA GOLDSH. 9911911120 |ADVSHUB |-
ISUIT (COMM)/42 [HOMZ PVT LTD ANDASHISH [HAMSAXE
0/2025 IANR Vs RATAN VIRPANDEY INA@GMAI
ISINGH [L.COM
ICOMMERCIAL [CS 16-05-2025 |[MRS. JASLEEN[SH. 9711968186 PJUJHARSI |-
ISUIT (COMM)/42 [KAUR AND ANR. VsJUJHAR INGHADVO|
1/2025 IM/S BA LOGICS PVISINGH ICATE@GM
[LTD AND ANR. IAIL.COM
ICOMMERCIAL [CS 19-05-2025 [Manmachine CarSH. 9818906064 NATWARR}--
ISUIT (COMM)/42 ICare Pvt. Ltd. Vs M/SE\{IAA]TWAR IAI@GMAI
7/2025 IS and G Bajaj Private| IL.COM
[Limited
IPETITION U/S 9OMP (I)}20-05-2025 [IDFC FIRST BANK[SH. 19717028845 [LITIGATIO}-
F (COMM.)/4 [LIMITED VSKESHAV IN@SRCSL
IARBITRATION [8/2025 INAVEEN GARG [DUDEJA [EGAL.COM|
IAND
ICONCIALIATIO
INACT




COURT
ROOM

CASE TYPE

CASE NO.
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OFPETITIONER NAME VSADVOCAT ADVOCATE

REGISTRATIO RESPONDENT NAME E
N
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NUMBER
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E EMAIL
ID

DATE OF]
ELECTRONIC
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PROCESS

XECUTION [EXECUTIO [22-05-2025 [M/S SAMARA INDIASSH. 19999678571, NOT
[PETITION [PVT. LTD. Vs M/S K AMRESH IMENTION
(COMM.)/2 K Autoparts thorughSINGH [ED
l07/2025 lits Proprietor Mr.
[Kharaiti Lal Grover
[EXECUTION [EXECUTIO [22-05-2025 [M/S BIHANISH. R.K/9818911976 [RKPANDE -
[PETITION [MANUFACTURING [PANDEY [Y_161@RE
(COMM.)/2 ICOMPANY PVT, [DIFFMAIL,
08/2025 [LTD. Vs Shri Ganesh| ICOM
IChandra Mathur
ICOMMERCIAL [CS 22-05-2025 [M/S SUPREMESH. 9810682372 SHEKHAW|--
ISUIT (COMM)/44 ICOLLECTIONS [PRAMOD| IATILEGAL
[1/2025 INDIA PVT LTD. VSAGARWA @YAHOO.]|
IM/S BLUE PRINTLL N
[DESIGN STUDIO|
[PVT LTD
ICOMMERCIAL [CS 24-05-2025 [Shri Shyam SunderSH 90811284948 [VIJAYZAV |-
ISUIT (COMM)/45 Budhrajani and Anr.VIJAY [ERI25@G
l2/2025 Vs M/s RasikZAVERI MAIL.COM|
[Products Pvt. Ltd.
ICOMMERCIAL [CS 26-05-2025 [SULOCHANA ISH. 9250950582 [MARKANDI}--
SUIT (COMM)/45 ISUDARIYAL Vs M/sMARKAN| [EYGUPTA
8/2025 [Larsen and ToubroDEY @YAHOO.
[Limited IGUPTA ICO.IN
ICOMMERCIAL [CS I31-05-2025 |AEROSHIP ISH. 18882303942 ADVUDAY |-
ISUIT (COMM)//2 [FREIGHT [UDAY [KUMAR@
025 ISOLUTIONS PVT.KUMAR IGMAIL.CO
[LTD. Vs DINESH| M
ICHANDER DUBEY
PETITION _ U/SOMP [31-05-2025 |EVEREST VISION VSSH. 9623129877 [NANDASH |-
3 OF|(COMM)//2 [HOYA MEDICALSHRESH RESHTH@
IARBITRATION [025 INDIA PVT. LTD TH IGMAIL.CO
IAND INANDA M
[CONCIALIATIO
INACT
132 [SH. BHUPESH KUMAR ISOUTH- INIL
[EAST
133 [MS. NEERA BHARIHOKE,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- I30 ICS (comm) 13850/2024 [16.11.2024 IM/S krishi Rasay: h G So9717211123 angwar@gl24.05.2025
07, SOUTH EAST DISTRICT, [EAST [Export Pvt Ltd VsGangwar sgangwar.c
IM/S Mahesh Krishi lom
[Seva Kendra




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N
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PROCESS

IMISC DJ (comm)l488/2025 [24.04.2025 Jumax Foam Pvt LtdSh. Lalit8130383143 [alitpandey [23.05.2025
Vs Shemsons|Pandey ladv@gmail
[Polymers Pvt Ltd lcom
ICS (comm) 78/2024 09.02.2024 |State Bank of IndiaSh.Krish [9990577700 |krishenku [14.05.2025
Vs Saif Uddinan [mar@gmail
Muzumdar [Kumar L.com
ICS (comm) 219/2024 [27.03.2024 [Bank of Baroda Vsﬁm 9810872353 [rajnish_12 [24.05.2025
[Pooja Yadav & Ors. jnish l2@yahoo.c
[Kumar m
[Banyal
ICS (comm) 17/2025 10.01.2025 |One 97Sh Rohif9811074162 [rohitjn200 [28.05.2025
ICommunications LtdJain B@gmail.co
Vs Welcome| m
[Theatres Pvt Ltd
ICS (comm) I388/2025 [03.05.2025 [Swaran ProjectechSh.Krish [9810435717 kpmaviand [02.12.2025
[Pvt Ltd. Vs Navairan pall lassociates
[[nternational Mavi (@gmail.co
IOMP (comm) 130/2025 20.03.2025 [Ambuj Kumar VsiSh. 19958319099 ikramkum|31.05.2025
|Abhishek Golecha  [Vikram laro4@yaho
[Kumar jo.co.in
IOMP (comm) [76/2024 05.11.2024  [Budhiraja Electricals|Vivek 9810182555 [exalliancevj27.05.2025
[Vs Union of India [Singh ivek@gmaill
Lcom
135 [SH. RAJ KUMAR TRIPATHILSOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)




COURT CASE TYPE CASE NO. OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM 10 RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
NUMBER ID SERVICE OF

PROCESS

136 [SH. PITAMBER DUTT, DISTRI
WUDGE (COMMERCIAL COURT)

137 [MS. RUBY ALKA GUPTA, DISTRICTEAST [Lo1 [CS COMM 137/2025  [26-04-2025 ISHRI BHUVAN CHANDPPRAMOD (9871724396  [chauhanpr [02-05-2025
WUDGE (COMMERCIAL COURT) ISHARMA V/SSINGH lamod833@|
ISTRAWBERRY STUDIO| lgmail.com

[EXPORTS PVT. LTD.

lo1 ICS COMM 29/2025 25-01-2025 IMIRAYA ISHRESHT (9871206484  [shreshth@lfo3-05-2025
[NFOWAYSPVT. LTDJH JAIN wkins.in
V/S ARYAN INFRA|
[HEIGHT DEVELOPERS]

[PVT. LTD.

101 [CS COMM 82/2025 18-03-2025 [PRINCE GOLD &JAYANT (9654425878 Jjayantkumajo3-05-2025
[DIAMONDS INDIAKUMAR rr@gmail.c
[PVT. LTD. \E m

ISHAKEEL AHMED|
[TRADING AS PRINCE|

VEWELLERS

101 ICS COMM 1369/2024  [30-11-2024 ENTECH  SYSTEMSNIMISH (9810823566 nimishchib [o5-05-2025
[PVT. LTD. V/S ALIBHACHIB (@gmail.co
[IMANJARI LENKA

101 ICS (COMM) 88/2025 24-03-2025 [RAJIV TYAGI V/S M/§|1_1AJEEV 9810736621  [rajivjj178@ j05-05-2025
ISANGWAN  HEIGHTSJAIN lgmail.com
[PVT. LTD.

101 ICS COMM 1386/2024  [20-12-2024 IM/S WOLF MASTERSARCHIT (9599043045 [legal@sigm|06-05-2025
IPVT. LTD. V/S M/SSINGHAL lalegal.in
IADVANTEDGES

[DIGITAL PVT. LTD.

101 ICS (COMM) 106/2025 [02-04-2025 [THE NAINITAL BANKALOK lalokmpi@g07-05-2025
ILTD. V/S RADHAMOHAN ail.com
IBAJAJ & ORS.
101 ICS COMM 81/2025 18-03-2025 [BANK OF BARODA V/S-EUDHA dvsudhas [09-05-2025
ISANDEEP KAPOOR SHUKLA lhukla@gm
fail.com
lo1 ICS COMM 182/2024 [06-06-2024 M/S ALLPUREMAYANK manish@xal09-05-2025
RGANICS V/S M/SJOSHI Inderlegalso|
[TRUZT ORGANIC & utions.com|

INATURAL PRODUCTS




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ICS COMM 91/2025 l25-03-2025 SHA DEVI V/S THESACHIN dvskjain@[13-05-2025
INEW INDIAKUMAR lgmail.com
IASSURANCE CO. LTD. PJAIN
[Lo1 [CS COMM [72/2025 07-03-2025 [PRIYA RANJANANURAG nuragyvas [15-05-2025
IKUMAR  V/S  AB|VASHISH hishtt@gm
ICLEARING &T il.com
[FORWARDING
IAGENCY
lo1 ICS COMM 98/2025 26-03-2025 [RICHCREDIT FINANCEANURAG lconcept.leg [16-05-2025
IPVT. LTD. V/S PKSGARG ls@gmail.
[PERFUMERY & om
IMANUFACTURING
[PVT. LTD.
101 ICS (COMM) 133/2024  [23-04-2024 [PUNJAB NATIONALJSUNAV unavrustgift6-05-2025
[BANK V/S M/S SAFEX[RASTOGI (@gmail.co
[INC. m
101 ICS COMM 134/2025 29-01-2025 ICENTRAL BANK OFSHADAB lkhanshada [17-05-2025
[[INDIA V/S M/SKHAN badvocate
SHRIVARDHAN (@gmail.co
TRADING COMPANY
101 ICS COMM 124/2025 [19-04-2025 M/S FEDEX EXPRESSSURI & litigation@ [19-05-2025
[TRANSPORT & SUPPLYICOMPANY| urico.in
ICHAIN SERVICE(D)| LAW|
[PVT. LTD. V/SFIRM
ISUBHUTTAM INDIA &
IORS.
101 ICS COMM 196/2024  [03-07-2024 IMANISH JAIN V/S KANISHK lkanishk.kh [21-05-2025
PVITESH RAMESHLALIKHARBAN| arbanda2o
ICHANDANI DA (@gmail.co
[m
101 ICS COMM 128/2025  [21-04-2025 IBANK OF BARODA V/SHUNNY ladvhunnys [21-05-2025
INEHA SINGHAL SHARMA lharma.28 @|
lgmail.com
101 ICS COMM 282/2025  [21-09-2025 ISTATE BANK OF INDIAA. K| kroutadvo [21-05-2025
/S MRS. SUMAN DEVIROUT lcate@gmaill
Lcom
lo1 ICS COMM 112/2025  [07-04-2025 IG. D. CREATIONS V/SRAKESH idpuoo47@ [22-05-2025
JAUM SECURITIES ICHAUHA lgmail.com
N




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ICS COMM I54/2025 18-02-2025 SHARDA GUPTA V/SABHISHE thesuitlawfil29-05-2025
IMAYASHEEL RETAILK GUPTA rm@gmail.
[[NDIA LTD. fcom
lo1 ICS COMM 165/2025 [23-05-2025 [SHRI ROHIT JAIN V/§|PRAMOD kchauhanpr [31-05-2025
[MS. MANISHA BERI ISINGH lamod833@|
lgmail.com
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- 201, NewCS(COMM) 66/2025 09.05.2025 IAnuj kumar Goswami VSPRAVEEN (9560749677  [praveenku [19.05.2025
IDISTRICT JUDGE (COMMERCIAL)-EAST [Building IMukesh Rana [KUMAR imarpreside
o1 IKKD nt@gmail.c
jom
IDO MISC DJ 147/2025  |26.04.2025 Saket Sachdeva Vs EximDEVANSH|9999856476 [N/A 16.05.2025
IContracts Pvt Ltd IAGARWA
L.
IDO MISC DJ 149/2025 [26.04.2025 ISAKET SACHDEVA VSDEVANSH[9999856476 [N/A 15.05.2025
IMS Modular Pvt Ltd IAGARWA
IL
IDO ICS(COMM) 20/2025 01.02.2025 ISPEDITION INDIASHIVAM  |9654545855  [legal@shiv [03.05.2025
[LOGISTICS PVT LTD VsSHARMA lamsharma.
INISWA ENGG| info
[SOLUTIONS PVT LTD
139 [SH. BRIJESH KUMAR GARG,SHAHDARA 1301, New(CS ICS 05-06-2024 [Punjab NationalB k9868113796 pkmdelhi@[06-05-2025
IDISTRICT JUDGE, COMMERCIAL ICourt COMMERCIAL) (COMM)/34 Bank Vs Rakeshjmishra lgmail.com
ICOURT uilding, l2/2025 [Kumar Ray
/Del|
fhi
1301, New(CS ICS 14-02-2025 [State bank of indi hita |88 32838 jagnihotrisuft5-05-2025
ICourt COMMERCIAL) (COMM)/10 [Vs. Sonu Dixit kchita@gma
[Building, l4/2025 fil.com
IKKD/Del
lhi
1301, New[CS ICS 11-03-2025 [Pawan kumar Vs. aurav (9811695953 [vashistgaur[20-05-2025
ICourt COMMERCIAL) (COMM)/15 [R agencies harma lav.07@gmal
[Building, I5/2025 il.com
IKKD/Del
hi
1301, New(CS ICS 03-12-2024 [Naveen Raheja Vs./Bharat (9811104952 pharatsisodj21-05-2025
ICourt COMMERCIAL) (COMM)/61 [Rohit Dutta Hemant [singh ia_o7@yah
[Building, lo/2024 lsisodia loo.com
IKKD/Del
fhi
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1301, NewlCS ICS 16/04/2025 Mittalics ghuve 9899328630 raghuveerk [27/05/2025
ourt COMMERCIAL) (COMM)/23 [Ferrous Vs. Vickyer Kapur lApur@gmail
[Building, 2/2025 Wariwala .com
IKKD/Del
hi
1301, New(CS ICS I30/04/2025 [Canara Bank Vs./Anuj 19999490798 ladvocatean [29/05/2025
ICourt COMMERCIAL) (COMM)/27 Yaiveer Singh IAggarwal jagarwal
uilding, I5/2025 (@yahoo.co
/Del Im
fhi
1301, NewCS IC: I30/04/2025 [Prateek Dham Vs,|Vishal [9810171302 [Vishalgarg [27/05/2025
ICourt COMMERCIAL) (COMM)/27 [Yogesh NarayanGarg lo1@gmail.d]
Euilding, l4/2025 [Tambe m
/Del
hi
4o [MS. KIRAN BANSAL, DISTRICTSHAHDARA [ROOM [COMMERCIAL ICS  COMM[15-04-2025 [Bankof Baroda Vs Sheela[Umesh 9910568669 fadvumeshj |01.05.2025
WUDGE, (COMMERCIAL COURT) INO 208 [CIVIL 225/2025 Joshi hi@gmai
Lcom
[ROOM [COMMERCIAL ICS  COMM[15-04-2025 Bank of Baroda VsUmesh 9910568669 dvumeshj [01.05.2025
INO 208 [CIVIL [226/2025 [Deepak Gupt Joshi hi@gmai
Lcom
[ROOM [COMMERCIAL ICS  COMM|o4-01-2025 (Canara Bank VSANUJ 19999490798 dvocatean |08.05.2025
INO 208 [CIVIL 05/2025 UANMEJAY KUMARAGARWA lujagarwal
ISINGH IL (@yahoo.co
[m
[ROOM [COMMERCIAL _ [CS COMMo4-01-2025 _ |PUNJAB AND SINDAKANKSH[9810386632 pkankshakali5.05.2025
INO 208 [CIVIL 03/2025 BANK Vs SHUBHAMA [poor1691@
JAIN [KAPOOR lgmail.com
|[ROOM |COMMERCIAL ICS COMM][18-03-2025 IVIKASH NAHAR VSSIDHANT (9650677902 iddhantdhf17.05.2025
INO 208 [CIVIL 168/2025 IANITA [DHINGRA| ingra@sidd|
IAND lhantdhingr
IASSOCIAT la.com
[ES
[ROOM |COMMERCIAL ICS  COMMo6-12-2024 [BAL KISHAN Vs VIKASPatin 9718345050  [trinitylawfi [17.05.2025
INO 208 [CIVIL 622/2024 [PAL [Sharma rm87@gmal
il.com
[ROOM |[COMMERCIAL ICS COMMfi0-03-2025 UVAWAHAR MITTAL VSARUN 19210004370 dv.vyasar [20.05.2025
INO 208 [CIVIL 150/2025 [Lakshaman PrasadKUMAR n@gmail.
iGupta fcom
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[COMMERCIAL ICS COMM]l25-02-2025 ISH KOMAL PRASAD VSTALEWAR([7982546417  [rajoratapan{24.05.2025
INO 208 [CIVIL 120/2025 [SMT SUCHITA SINGH [SINGH 23@gmail.g
m
[ROOM |COMMERCIAL ICS COMM}fi3-02-2025 [Komal Prasad Vs ShriTALEWAR[9811179209  [ndubeyan [24.05.2025
INO 208 [CIVIL 103/2025 |Aniket Kumar ISINGH dassociates
[202@gmail
Lcom
|[ROOM |COMMERCIAL ICS  COMM24-05-2025 IMahesh Kumar DudhaniARUN 9210004370  [vyasarun@ [27.05.2025
INO 208 [CIVIL 1345/2025 s Danish Ali I[KUMAR lgmail.com
41 [SH. SANJAY SHARMA-II, DISTRICT] 1303, New[CS ICS (COMM)[22.04.2025 MUNNA LAL VS|PAYAL 9910860430 [payal@adv |07.05.2025
WUDGE, COMMERCIAL COURT ICourt COMMERCIAL )254/2025 [RAKESH DHONDIYAL [BAHL ocatepayal
uilding, Lcom
/Del
hi
1303, New[CS ICS (COMM)[24.09.2024 IM/S INORG CHEMEIHIMANSH7455888888 [chaudhary. [07.05.2025
ICourt COMMERCIAL )|503/2024 INC Vs M/SU lhimanshuo
uilding, [BULLWARK 312@gmail |
/Del ICONCHEM lcom
1
03, New|CS ICS (COMM)03.03.2025 IGURU NANKPUSHPDE 9650771971 [pushpdeep [09.05.2025
ourt COMMERCIAL )[144/2025 [TEXTILES VS RKGEP SINGH odhi2sodh
uilding,| [ENTERPRISES iandcoadvo
/Del| cates.com
hi
1303, New(CS ICS (COMM)[08.04.2025 IDBI BANK LID VSVIVEK 9811867703  [kumarvivekjt6.05.2025
ICourt COMMERCIAL )217/2025 ISACHIN VERMA [KUMAR dv@gmail
uilding, lcom
/Del|
fhi
1303, New(CS ICS (COMM)[01.04.2025 IADIDAS AG VS BRANDIAASTHA (9718209970 faastha@thef20.05.2025
ICourt COMMERCIAL )183/2025 ISTUDIO SHARMA legist.com
[Building,
IKKD/Del
lhi
1303, New[CS ICS (COMM)02.05.2025 [UMANAG JAIN VSPIYUSH [8700925528 piyushkaty [23.05.2025
ICourt COMMERCIAL )j279/2025 IANIL BAWEJA [KATYAL lalg8 @gmai
[Building, .com
IKKD/Del
hi
K2 [SH. PAWAN KUMAR MATTO DJ INIL
(COMM-04)




S. PREETI AGARWAL GUPTA,|
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INORTH-

IDISTRICT JUDGE, (COMMERCIALIWEST

ICOURT)
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N
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ISH.VINOD YADAV

WEST

K5 [SH. AMIT KUMAR, DISTRICTNORTH INIL
WUDGE, COMMERCIAL COURT

46 [SH. UMED SINGH, DISTRICTINORTH INIL
WUDGE (COMMERCIAL)

k47 [SH. PANKAJ GUPTA, DISTRICTSOUTH INIL
WUDGE (COMMERCIAL) WEST

48 [MS. SAVITA RAO, DISTRICT] INIL

WDUGE, COMMERCIAL COURT-
l02/SH. VIKAS DHULL, DISTRICI]
WUDGE, COMMERCIAL COURT.

4o [SH. RAKESH SYAL, DISTRICT] INIL
WUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICI]
WUDGE, COMMERCIAL COURT-03

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 (WEST

[TOTAL 221
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